nl TEM NO. 20 COURT NO. 7 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)...... /2010
CC 5892/ 2010

(From the judgenent and order dated 11/07/2005 and 06/01/2010 in
CMAP No. 35520/2004 & CVMRP No. 141959/2005 of The H GH COURT OF
JUDI CATURE AT ALLAHABAD)

GAJRAJ PRASAD TI WARI Petitioner(s)
VERSUS
STATE OF U. P. & ORS. Respondent ( s)

Wth A1 (c/delay in filing SLP and office report)

Dat e: 19/04/ 2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE MARKANDEY KATJU
HON BLE MR JUSTI CE A. K. PATNAI K

For Petitioner(s) Pranod Swarup, Sr. Adv.
Anmeet Si ngh, Adv.

Par eena Swar up, Adv.
Akshay Verma, Adv.for

Prashant Chaudhary, Adv.

SSESS

UPON hearing counsel the Court made the follow ng
ORDER

I ssue notice on the application for condonation of
del ay as also on the special |eave petitions.

Until further orders, t he operation and
i mpl ement ati on of the inpugned orders shall remain stayed.

(Parveen Kr. Chaw a) (I'ndu Satija)
Court Master Court Master



